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SECRETARIAT OF THE KERALA LEGISLATURE
NOTIFICATION
No. 10149/Table-1/2022/Leg Thiruvananthapuram, 9" June, 2022.

In exercise of the powers conferred by Clause (1) of Article 174 of the Constitution of India,
the Governor of the State of Kerala hereby summons the Fifteenth Kerala Legislative Assembly to meet
for its Fifth Session at 09.00 a.m. on Monday, 27" June, 2022 in the Assembly Chamber, Legislature

Complex, Thiruvananthapuram.

Thisisadigitaly signed Gazette.
Authenticity may be verified through https://compose.kerala.gov.in/
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By Order of the Governor,

KAVITHA UNNITHAN,
Secretary-in-Charge,
Kerala Legislative Assembly.
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